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(c) whether the matter wags taken up
by the Government of India with the Bri-
tish Governmen; and if so, the outcome
thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI R. K. NARAYANAN): (a) Go-
vernment have no information on this mat-
ter., In accordance with the procedure T1e-
lating to visit of sportsmen abroad, Go-
vernment have not received any request
for clearance of the visit of the sportsmap
in question,

(b) and (c) Do not arise.
Demonetisation of one rupee note

270. PROF, C, LAKSHMANNA: will
the Minister of FINANCE be pleased
to state:

(a) whether it is a fact that one rupee
currency notes will shortly be demonetised
by the Central Government;

k

(b) if so. what are the reasong there-
for;

(c) whether arrangements have been
made for circulation of adequate number
of one Tupee coins in place of Oone rupee
currency notes; and

(d) what will be the additional expendi-
ture involved in substituting one rupee cur-
Teéncy noteg by One Tupee coins?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI JA-
NARDHAN POOJART): (a) to (d)
Notes of lower denomination like Re. 1]-
and Rs. 2|- circulate much faster and have
comparatively a shorter life period. It is,
therefore, necessary to cOinise these de-
nominations, However, having regard to
the continuing public preference for these
notes, complete replacemsnt of these notes

by coins within g short period
would not be desirable, Efforts
are, therofore, being made not only

to augment coin production facilities but
also increase the printing of one rupee and
iwo rupee notes.
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Declaration of Tourism a8 an Industry

271. SHRI B. SATYANARAYAN
REDDY: Will the Minister of TOUR-
ISM be pleased to state;

(2) whether Government have since ta-
ken any final decisiop to declare tourism
as an industry; L g

(b) if not, by when a final decisiop is
likely to be taken ip the matter;

(c) what special efforts are being made
by Government to promote tourism in the
country; and .- _ -

(d) what are the places which are likely
to be developed as tourist centres in An-
dhra Pradesh ?

THE MINISTER OF TOURISM (SHR1
MUFTI MOHD. SYED): (a) and (b) In
July 1984, {h: National Development
Counci| repommended that Tourism should
be accorded the status of an induostry. Ac~.
cordingly, the State Governments were
requested to declare Tourism as zp indus-
try, Some of the State Governments have
already declared Tourism Hotels ag indus.
try and other State Governments have
again been requested to declare Tourism|
Hotels s industry,

(c) Several steps are being taken to
promote Tourism in the country, which in-
clude provision of tourism infrastructure
at important tourist centres, promotion of
domestic tourism through special campaig-
ns, improvement in the quality of surface
transport, development of wildlife Tour-
ism, promotion of ¢harters, emphasis on
direct consumer advertising abroad and
production of improved publicity material,
participation in food  festivals, travel
Seminars and exhibitions in tourist gene-
rating countries, .

(d) Development of tourist centres is
taken up in consultation with State Go-
vernments concerned. During  1985-86
development projects were sanctioned for
Pakhal Lake. Leepakshi, Nagarajuna Sa-
gar and Rishikonda During the Seventh
Five Year Plan. more centres will be taken
up for development in consultation with
the State Gavernment,



